
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3256 176 3432 118 12 130 61 14 75 3313 174 3487 1.75 -1.14 1.60 3 7 10 416 20 436

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3585 3277 6862 131 667 798 116 681 797 3600 3263 6863 0.42 -0.43 0.01 6 8 14 417 530 947
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PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF SEPTEMBER, 2017
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